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FORM A

PUBLIC ANNOUNCEMENT
[Under Ragulation 6 of the Insolvency and Bankruptcy Board of india
(Insolvency Resolution Process for Corporale Persons) Regulabons, 2016]

FOR THE ATTENTION OF THE CREDITORS OF

LIGARE AVIATION LIMITED

RELEVANT PARTICULARS

" [Name of Corporate Debtor LIGARE AVIATION LIMITED
2 |Date of incorporation of Comore Deblor | 230 Seplember 1588

3, [Authorty under which Comporate Deblor s | ' Reqgistat of Compamis. New Delby
mcorporaied | regaienid  under the Comparves A<, 1956

wae mmms e cm—Es mm e E e m R mEEEmE sERsEEE m o -

4. {Carporate Idertity Mo, / Limied Liabdity | UBINEADL 1996PL.C 168014
heanilicagen Mo, of Comporate Dablor

3 -tn:lrm:ﬂhafawm:ﬁ:aan:l ﬂwlnrldlil'l'liu G- 18, Naring Arcada,
princeal office {1 ey} of Corporsis Deblor. Comnaaphi Cirous, Now Dol - 110007 india
f-m-pu:hﬂn‘l‘ &i87, Mefiram Nagar, New Dethe- 110010

o mime S 06y iy 3080

| |respect of Eum::ml Cablar

7, |Estimaitad date of closies of nsclvingy | Vlth Jandary, 2024 {150t day from ta dats of
TeSOiAN pIocess | commencamant af sisafancy restiution ;ﬂn-:aa:l

B, [Name and egitration number of e | Gautam Singhal
mscivency professona atlag as Inlenm | Reg, NooIBBUIPA-DOIPIP-01437 201 B- 20131 2240
Resclison Profssional AFR valid upto: 14-12-2024

g [ Adorets & el of the mlesim sesolsicn | C-35, Groend Floor, Vived Vihar, Phase-1,
prafessional, 25 fegislered wih e boare | Delhi- 110085, E-malk: gautam@hifindia. com

10| Adoress and emad o be used for | | Immandate Resclufon Professonas Pricate Linded,
porespondence with the interim Uait No. 112, First Floor, Towst-A Sparedge
Reeoitlicn Prefessonal : Commaicial l:arrgnm Ea::-:u? Sohna Road, Gurgaon-
122018 E-mail; cirp ligaraaviabiong@ gmail com
11| Lt dabe for submission of ciaims #HMIIILHH

12| Classes of crediors,  any, under clause (b | ok Agplicabie
o subssaction (A of sacton 21, asceriained
by the: Interrn Reschition Prafettional
13.| Narnes of insoivancy professionals dentified” Nt Applicatis
1 act s authorsad mpresentaive of oeditors
nadass e rames for sach chass) ”
14 () Relaian! foms end () Wied limk:hiitps: Stabi gov inhomesdowninads
(b Delais of sulhonzed represantatvas | (D) Nol Applcatia

@ availabie ar
Nobice = hessby given thal the Natonal Cnrrqwry!_an Tnbunal. Principal Baach has andered the
mnr;'rnmmnxm of & corperale nschvency rescluton process of (ke Ligare Aviation Limited on 18th
Ju .
The cradtors of Ligare Aviation Limited, are harsby caled upan to submil thair ciaims wilh proof oo or
oefore 07 August 2023 io the nteim resclution prodessonal 8t the adaress mentoned aganstentry No. 10
The fnancial crediors shal s beall their caims with proof by elecirorc means only, Al other ceditors may
b e claems it prodl in peron, by postor by slacimnse méans.

Submission of faisa or miskeading proofs of clasm shall stract penaltes.,

Gautam Singhal
Date ; 15,07 2023 intarnm Rasclulion Professional for Ligare Aviation Limited
| Place: New Deth Regn. No.: ISBITPA-DD14P- F'Eusr.'z!-:rm-?mmzwq
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